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Mr. Rajendra Vaish,. Counsel for applicant. 
Mrs. Usha S\n9h, Proxy c.ounse\ for 
Mr. V.S. Gurjar, Counsel for respondents. 

Mr. Rajendra Vaish, learned counsel for the 
applicant,. submits that he wants to Hli8 withdraw this OA 
. since the applicants have decided .to file a representation 
before the competent author\ty. Mrs. Usha S\n9h, \earned 
proxy counsel appearinq. · on behalf of· Mr. • 
V.S. Gurjar, learned counsel for the respondents, does not 
have any objection to It. Under· these circumstances,. this 
OA \s d\sposed of as w\thdrawn. · ~ 
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